SI
No.

10

11

Case
Type
(6]0]

Cco

CPAN

CPAN

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM(M)

Filing No.

1702/2026

1810/2026

722/2026

723/2026

1407/2026

1466/2026

1479/2026

1503/2026

1507/2026

1512/2026

1256/2026

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 08-06-2026 To 08-06-2026~All rows are shown

Name of Petitioner

PUSPA RANI DEB
Mobile:8583878720
Email:MOUSOMEE.SHOME737@GMAIL.COM

JOYASREE DAS AND ORS.
Mobile:9163795297
Email:AMITKARMAKARS50@GMAIL.COM

CHATTU CHAKRABORTY
Mobile:9051999616
Email:BHATTACHARJEESAPTARSHI@LIVE.COM

MARIAM BIBI @ MARIYAM BIBI
Mobile:6291200295

AVIJIT RAJBANSHI
Mobile:8777381644
Email:HC.ADVMANOJ@GMAIL.COM

PETITIONER NO. 1 AND ORS
Mobile:8777386862
Email:KAUTAVT4@GMAIL.COM

MOTHER IN LAW OF DEFACTO COMPLAINANT
AND ANR.

Mobile:7044039101
Email:NEOGISREETOMA@GMAIL.COM

HARIPADA DAS
Mobile:9038270898

AAA REPD BY ITS MOTHER
Mobile:6291621292
Email:MOLLICK2000KHUSHI@GMAIL.COM

JAVED RAHAMAN MONDAL
Mobile:9748879572
Email:DEBSARDAR1976@GMAIL.COM

BISWAJIT KAR
Mobile:9830532441
Email: GHOSHSUBHO75@GMAIL.COM

Name of Learned

Advocate

MOUSOMEE SHOME

AMIT KARMAKAR

SAPTARSHI
BHATTACHARJEE

SAYAN BANERJEE

MANOJ ADAK

KAUSTAV
TALUKDAR

SREETOMA NEOGI

SOUVIK MAJI

KHUSHI MOLLICK

DEBABRATA
SARDAR

SUBHAJYOTI
GHOSH

Compliance
A E]

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

List of Defect(s)

VAKALATNAMA ISSUE

WRONG PIN CODE

REQUIRED 2ND JUDGES COPY

JUSTICE NAME DOES NOT MATCH

1) ... CLARIFICATION NEEDED REGARDING FIR
DATE AT WHOLE PETITION
( 04-08-2025/05-08-2025)

1) ... COMPLAINANT IDENTITY DISCLOSED AT
WHOLE PETITION AND ANNEXURES

CLARIFICATION NEEDED AND NO GR OR
POCSO NO NOT MENTIONED

LD PP NOTICE NOT ANNEXED AND PHOTO ID
NOT ANNEXED

GR NO NOT MENTIONED

LD PP NOTICE NOT ANNEXED

1 JAIL NAME WRONG.



|
No.

12

13

14

15

16

17

18

19

20

21

22

23

24

Case
Type
CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

Filing No.

1258/2026

1259/2026

1262/2026

1267/2026

1268/2026

1273/2026

1274/2026

1291/2026

1307/2026

1308/2026

1310/2026

1311/2026

1312/2026

Name of Petitioner

SHANTO SARDAR @ BABULAL SARDAR
Mobile:8240925647
Email:JASIKAALAM1998@GMAIL.COM

MONORANJAN MONDAL
Mobile:9090991000
Email: ARNABNEOGI@GMAIL.COM

GOPAL BERA
Mobile:9339725856
Email: SUMANDE914@GMAIL.COM

MENA DAPHUBEN DILIPBHAI
Mobile:8013936976
Email:RAJARSHI.M.16@GMAIL.COM

RITIKA BHARTI DAS
Mobile:7908163617
Email:KURMIPUJA1991@GMAIL.COM

RIPON BISWAS
Mobile:7003764276
Email: TAPODIPGUPTA86@GMAIL.COM

BADRUL MOLLA
Mobile:9332550050
Email:AGNISWAR.JIO@GMAIL.COM

DALIM SK ALIAS NABAB SIRAJ
Mobile:6294861924

XXXXXXX
Mobile:8902661168
Email:LEGALBYPRIYAM24@GMAIL.COM

XXX
Mobile:8902661168
Email:LEGALBYPRIYAM24@GMAIL.COM

PARIMAL BAIDYA
Mobile:9163307640
Email:.UTTAM.KUMARHALDERO@GMAIL.COM

SK AKRAM ALI
Mobile:9007430256
Email:GKSINGH.IND@GMAIL.COM

SUNIL CHANDRA SAHA

Name of Learned
Advocate

JASIKA ALAM

SOURAV SAMANTA

SUMAN DE

RAJARSHI MITRA

PUJA KURMI

TAPODIP GUPTA

AGNISWAR

BHUINYA

SADID HAIDER

PRIYAM BISWAS

PRIYAM BISWAS

UTTAM KUMAR
HALDER

GUNJAN KUMAR
SINGH

UTSA PODDER

Compliance

By Date
29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

List of Defect(s)

1. VICTIM ID DISCLOSED IN PAGE 3

1. ACT WRONG.
2. JAIL NAME WRONG.

NAME OF VICTIM GIRL DISCLOSED

I) WRONG BNSS SEC I1) IN JAIL NOT
MENTIONED IIl) SERVICE REPORT NOT
ANNEXED FOR RESP NO 2

MENTION FIR DATE IN CAUSE TITLE.

I) WRONG NOMENCLATURE IN
PRESENTATION FORM Il) WRONG LOWER
CASE NO

PROVIDE LOGO.

IN JAIL NOT MENTIONED IN CAUSE TITLE

WRONG LOWER CASE NO

1. P.S. DATE MENTION IN CAUSE TITLE
2. ACT WRONG.
3. V.G. DISCLOSED

1. PARA 1 NEED CLARIFICATION
2. C.J. ADRESSING WRONG.
3. JAIL NAME IN PARA 1

MENTION PROPER ADD. FOR PETI. 2-5 AND
6-7

1. ACT WRONG.



|
No.

25

26

27

28

29

30

31

32

33

34

35

36

Case
Type

CRM(M)

CRM

(NDPS)

CRM

(NDPS)

CRR

CRR

CRR

CRR

CRR

CRR

FMAT

(MV)

MAT

MAT

Filing No.

1316/2026

1141/2026

1142/2026

2103/2026

2195/2026

2197/2026

2210/2026

2212/2026

2219/2026

254/2026

968/2026

970/2026

Name of Petitioner

Mobile:8296380752
Email:UTSAPODDER9991@GMAIL.COM

PETITIONER
Mobile:8777375982
Email:RSENGUPTA356 @GMAIL.COM

SUSANTA SHIL
Mobile:9830294786
Email:ADVAIKHAN@GMAIL.COM

ARSHAD ALI @ ERSHAD ALI
Mobile:9874210030
Email: JEENIARUDRA6078@GMAIL.COM

SM. FAROOQUE BHATI AND OTHERS
Mobile:8617214414
Email:BLESS.LEGAL@GMAIL.COM

ARANI MUKHERJEE
Mobile:9836576133
Email: ADVOCATEJITESHSAH@GMAIL.COM

SMT. BANNHI KANJILAL @ SMT BANHI KAJILAL
Mobile:7890002222
Email:IDEALIZEVISORY @GMAIL.COM

MAITREYI DATTA AND ANOTHER
Mobile:8240429822
Email:BROYADV01@GMAIL.COM

RABIN BARIK
Mobile:8697775689
Email: SOMPURNACHATTERJEE95@GMAIL.COM

ABHIJIT GHOSH
Mobile:8013506607
Email:CHANDRACHUR.EDU@GMAIL.COM

PURABI DAS AND ANR.
Mobile:9830427877
Email:S.MANDAL.EMAIL@GMAIL.COM

M/S. ATTALIKA ENTERPRISE
Mobile:9836430202
Email:MUKHERJEESANJAY @YAHOO.COM

M/S. ATTALIKA ENTERPRISE

Name of Learned
Advocate

RAJDEEP

SENGUPTA

ABBAS IBRAHIM
KHAN

JEENIA RUDRA

MD. AQIB BADR

JITESH SAH

ARKA BANERJEE

BHASKAR ROY

SOMPURNA
CHATTERJEE

CHANDRACHUR
LAHIRI

SUBHANKAR
MANDAL

SANJAY
MUKHERJEE

SANJAY

Compliance

By Date

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

29-06-2026

List of Defect(s)

1. ORDER COPY INCOMPLETE

1) INCORPORATE HONBLE HIGH COURT CASE
DETAILS MENTIONED IN 2ND PARA WITH IN
1ST PARA

1) INITIAL SIGN OF COMMISSIONER OF
AFFIDAVIT IS REQUIRED ON AFFIDAVIT PAGE

NAME OF THE DEPONENT IS NOT MATCHING
WITH THE SIGNATURE.

NEED VOLUME

WRONG DISTRICT MENTIONED IN THE 1ST
PAGE VAKALATNAMA FORM AND
BACKSHEET

FIR DATE IS WRONGLY GIVEN IN THE
PETITION

DISTRICT GIVEN IN THE 1ST PAGE,
VAKALATNAMA,BACKSHEET AND FORM IS
WRONG

CLARIFICATION NEEDED REGARDING THE
CAUSE TITLE PORTION OF THE PETITION

REQUIRED BANKING DETAILS (PETITIONER.
NO. - 2)

RESPONDENT ADDRESS ISSUE

RESPONDENT ADDRESS ISSUE



Sl Case Filing No. Name of Petitioner Name of Learned = Compliance List of Defect(s)

No. Type Advocate By Date
Mobile:9836430202 MUKHERJEE
Email:MUKHERJEESANJAY@YAHOO.COM

37 WPA 11946/2026 PRADIP ARORA ANIK DAS 29-06-2026 COMMOSSIONER STAMP MISSING IN
Mobile:9830743678 AFFIDAVIT

Email:RC.SOMNATH@GMAIL.COM

Printed On 09-06-2026



